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On 3 April 2014, the Security Council Committee pursuant to resolutions 1267 (1999) and 1989 (2011)
concerning Al-Qaida and associated individuals and entities removed the name of the individual below
from the Al-Qaida Sanctions List.  Therefore, the assets freeze, travel ban and arms embargo set out in
paragraph 1 of Security Council resolution 2083 (2012) no longer apply to the name set out below.

A. Individuals associated with Al-Qaida

QI.B.310.12. Name: 1: SON 2: HADI 3: BIN MUHADJIR 4: naTitle: na Designation: na DOB: 12 May
1971  POB: Pasuran, East Java, Indonesia  Good quality a.k.a.: a) Son Hadi bin Muhadjr b) Son bn Hadi
Muhadjir c) Son Hadi bin Mujahir  Low quality a.k.a.: na  Nationality: Indonesian  Passport no.:
Indonesian passport number R057803 under name Son bn Hadi Muhadjir  National identification no.:
Indonesian National Identity Card number 3514131205710004 under name Son Hadi  Address: Jalan
Raya, Gongdanglegi, RT/RW 1/13 Cangkring Malang, Beji, Pasuran 67154, East Java, Indonesia  Listed on:
13 Apr. 2012  Other information: Spokesperson and director of Media Center of Jemmah Anshorut
Tauhid (JAT) (QE.J.133.12.).  Associated with Mochammad Achwan (QI.A.304.12.) and Jemaah Islamiyah
(QE.J.92.02.).  

The names of individuals and entities removed from the Al-Qaida Sanctions List pursuant to a decision
by the Committee may be found in the “Press Releases” section on the Committee’s website.  Other
information about delisting may be found on the Committee’s website at:
 http://www.un.org/sc/committees/1267/delisting.shtml
(http://www.un.org/sc/committees/1267/delisting.shtml).
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The Committee’s Al-Qaida Sanctions List is updated regularly on the basis of relevant information
provided by Member States and international and regional organizations.  This is the seventh update of
the List in 2014.  An updated List is accessible on the Committee’s website at the following URL: 
http://www.un.org/sc/committees/1267/aq_sanctions_list.shtml
(http://www.un.org/sc/committees/1267/aq_sanctions_list.shtml).
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